
F.No.Ol(03)/Roster/CESTAT/2018
Customs, Excise & Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi-ll0066

Dated: 21.05.2018

ORDER NO. 106 OF 2018

Hon'ble President is pleased to order the following sitting from

21/05/2018 to 25/05/2018 for CESTAT,Mumbai to the extent indicated

below:-

From 21/05/2018 to 25/05/2018 Hon'ble Sh. Ramesh Nair, Member

(J) and Hon'ble Sh. Raju, Member (T) will preside over the Bench at CESTAT,

Mumbai for pronouncement of orders only.
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(A.Mohan Kuma.ir (v

Registrar
Copy to:-
SPS to Hon ble Preeident /Hon'ble Members/ P.A. Registrar/ Dy.
Registrar / Asstt. Registrar/Bar Association/ CDR/ SDRs/Notice
Board/ Website/Guard File/Office Copy.
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Dy.Registrar



F.No. 01(01)/Roster/CESTAT /2018
Customs, Excise & Service Tax Appellate Tribunal

West Block-2, R.K. Puram, New Delhi - 66

Dated: 21.05.2018

ORDER NO. 107of2018

Hon'ble President is pleased to order the following sitting commencing
from 04.06.2018 to till further orders for CESTAT Chennai to the extent
indicated below:-

Hon'ble Sh. Madhu Mohan From 1st to till 15th of Customs, Excise &
Damodhar, Member (Technical) every month except Service Tax Division
and Hon'ble Shri P. Dinesha, 01.06.2018 Bench matters
Member (Judicial)

Hon'ble Sh. V.Padmanabhan, From 18.6.2018 to Customs, Excise &
Member (Technical) and Hon'ble 22.6.2018 Service Tax Division
Sh. P. Dinesha, Member (Judicial) Bench matters

Hon'ble, Ms. Sulekha Beevi, From 16th to till the end Customs, Excise &
Member (Judicial) Hori'ble Sh. of every month except Service Tax Division
Madhu Mohan Damodhar, from 25.6.2018 to Bench matters
Member (Technical) 29.6.2018

Hon'ble, Ms. Sulekha Beevi, From 1st to till 15th of Single Member
Member (Judicial) every month except Bench matters

01.06.2018
Hori'ble Shri P. Dinesha, Member From 16th to till the end Single Member
(Judicial) of every month except Bench matters

from 25.6.2018 to
29.6.2018

Note:

1. Whenever any Judicial Member, who is a part of Division Bench, will be on
leave or tour, the other Member(Judicial) presiding the Single Member bench
will be part of that Division Bench and Single Member bench cases listed
before him/ her will be taken up after the Division Bench matters are over.

Copy to:

SPS to Hori'ble President/Hon'ble Members/EA. Registrar / Oy.Registrar /
Asstt.Registrar /Bar Association/COR/SORs /Notice Board/ Website/Guard
File/Office Copy.


